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Order

On behalf of the arguing counsel for the respondents, Mr. P.K. Mittal, a request
for adjournment has been made on the ground that Mr. Mittal is unwell. No serious
objection has been raised by the learned counsel for the petitioner.

List for arguments on 15.11.2016.
The date of hearing for 28.9.2016 is deemed to be cancelled.
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